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SHRIMATI PRENEET KAUR (PATIALA): Mr. Deputy-Speaker, Sir, I thank you for giving me time to speak on
this very important subject, ‘widespread distress amongst the farmers of India.’

With your permission, I would like to dwell on the most important aspect today, which is of the
Minimum Support Price. The recent decision to enhance the MSP from Rs.600 to Rs.610 per quintal is just
too meagre to provide for the cost of inputs of the farmers. The increase of Rs.10 does not even cover the
increase in the diesel prices over the last year, let alone any other input.

This, it is felt, is adding to the economic miseries of the small and marginal farmers who constitute almost two-
thirds of the farming community of Punjab and other parts of the country. Such a meagre MSP would also de-
motivate the farmers, compelling them to move away from foodgrains to more remunerative cash crop patterns.
This could cause severe shortages of foodgrains. We saw this in the last season when the wheat procurement was
well below the target that was desired and this was because the farmers were not paid the MSP commensurate with
the market prices.

[ strongly feel that we should not repeat the same and should not re-visit the same issue of MSP
when the paddy season is coming up. I feel that MSP should be raised to at least Rs.700 a quintal. MSP is
the price of the agricultural product which is supposed to be announced before the starting of the sowing
season. It gives a fixed price for the farmers and the Government accepts any quantity of the produce, if the
market rate is below the MSP. The Government, in all its wisdom, fixes certain norms and parameters for
considering the fixation of MSP — cost of production, input, output, other prices and everything else.

If the market prices are higher than the MSP that the Government fixes, it may not ensure the
desirable quantum of procurement, that is, for the requirement of buffer stock, for TPDS and for food for
work programme, etc. Since there is only one MSP fixed for the whole country, the basis for fixing this
needs to be reviewed. In some States like Punjab, Haryana and Western UP, the cost of production is high
because of mechanization and other capital investments for irrigation and improvement of the land.

In these areas, due to this massive investment in infrastructure, productivity has been higher and
these areas ensure that national food security and national food self-sufficiency are there. The
announcement of increase of Rs.10 in MSP for paddy does not even cover the increases due to inflation in
the last year which has been approximately five per cent. So, in real terms, the MSP has now been reduced
to what it was last year. The MSP for agricultural products and commodities is the prime indicator of how
we look at the wellbeing of the farmers.

But unfortunately, the MSP is more often suppressed due to considerations other than the economic
issues, irrespective of the food stocks that we have for food security, and the prices are kept down to the
minimum. [ mean, when the food stocks are plenty, the increase of MSP is Rs.10 and now when the food
stocks had been exhausted and when the country is buying from other countries at a higher price, the
increase is still Rs.10[V54].
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To my lay mind, this really is not economics. The insignificant increase of MSP of rice and wheat
over the last five years has been the major factor for the increase of the farmers’ indebtedness. The rate of
growth of paddy over the last three years has fallen from six and eight per cent to which it had gone up in
eighties down to two per cent. Even the rainfall in the country, as my colleague has mentioned, which they



say is normal during the monsoon, is deficient in many parts of the country. According to The Tribune, in
Punjab itself, except for five districts out of 19, the rest are facing drought-like situation. This is causing
immense pressure. People and the farmers are very hard working. We are faced with three major
problems.

The power situation is very bad in Punjab. We have been trying to give eight hours uninterrupted power to
the farmers at the cost of Rs.6 per unit, which in spite of putting no burden on the farmer — giving him free — does
not even cover half the cost of the inputs that the farmer is having. This is because in this drought like situation he
has to rely on diesel operated pumps. About 94 per cent of Punjab is irrigated either by tubewells or by canals and
this is done at the cost of farmers. He has to keep his crop growing in the drought like situation and to keep the
stocks of the country growing. The hike in the diesel price has cost him Rs.220 per quintal in excess. According to
the informed sources, the increase per acre is Rs.2500 to Rs.3000 more than last year. Minimum wage of the
agricultural labour in Haryana and Punjab has also gone up by five per cent. Since these are two major States that
contribute major food grains to the Central pool, we both have been asking for an increase in the MSP. This will
help the farmers to service their debts and contribute to negate to some extent the agrarian crisis we are facing.

The agricultural crisis in the States like Punjab and Haryana is marked by a stagnant productivity
and a decline in the net income of the farmers. This decline is because of almost freezing of prices of food
grains by the Government of India and the other increasing prices of the inputs, such as fertilisers, diesel,
pesticides, etc. The prices of wheat and rice produced by Punjab have increased by 51 per cent during the
last decade whereas the prices of inputs for us have increased by about 127 per cent during the same
period. So, you can see the difference of what the farmer has to suffer. This alone has led to a phenomenal
indebtedness of the farmers.

The total interest liability of the farmers of Punjab is to the tune of about Rs.40,000 crore, which is
almost 25 per cent of the gross income. This debt crisis becomes more severe for the small and the
marginal farmers, which in Punjab forms about 65 per cent. A recent study of the Punjab Agricultural
University has indicated that the level of the small and marginal farmers in Punjab is even below the Class-
IV employees and because of the ever-increasing debt burden there has been a very little capital formation
and investment in the agricultural sector. Today, Sir, while I have spoken about the MSP, we have to make
a concerted effort to solve this crisis that the farmers are going through[R55]. An over all picture of
diversification and relief for rural indebtedness and a level playing field for the future is a must. All
aspects of our life are taken into consideration by the Government. Probably, the kisan, the khet mazdoor
form the largest area in India and for the sake of our future, the future of our children and our country, this
sector has to be given top priority. No matter what else we put on the back burner, the kisan must not be
made to suffer.

The other pressing need which I would like to put forward to the hon. Minster is that the need of the
hour is the requirement of DAP for the rabi crop of 2006-07. This is about 5.5 lakh metric tonnes and 80
per cent which is about 4.4 lakh metric tonnes will be needed at the time of sowing which would be

between 251" October and 15™ November. We would need, at least, four lakh metric tonnes to be placed
there before the sowing starts.

Lastly, as I represent the State of Punjab, I would like to request that the Government should

ameliorate the immediate financial crisis faced by the farmers of Punjab and give a debt relief package of
Rs.2060 crore.

MR. DEPUTY-SPEAKER: Hon. Members, more than 45 speakers are yet to speak on this subject. So,
those hon. Members who would like to lay their speeches on the Table of the House, they may do so. That
will form part of the proceedings.
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SHRI KULDEEP BISHNOI (BHIWANI): Sir, the politics of SEZ in India has become just another reason
for sophisticated Land Grab by big Industrial Houses, aided and abetted by acquiescing State
Government’s & their wrong policies. Leading the pack is the Reliance Group, which was in the news
recently for grabbing 25,000 acres of agricultural, prime cultivable land in Haryana, in the name of
Industrial development & economic advancement. I started an "AAM ADMI ADHIKAR ANDOLAN’ for
protecting the interest of the kisan (farmers). I would like to make it clear here that I am not against
industrialization but I am against the way the policy is being formulated and implemented. We must keep
in mind the growing population for which adequate food grains are required. If we industrialize large
chunks of fertile cultivable agricultural land, how will we maintain a balanced ratio? Will we become a
food grain deficient State from being food grain surplus? These serious questions need some serious
thinking.

In 2000, the Government of India formulated the SEZ policy and the SEZ came into force from
February 10, 2006. With this one stroke, the corporate powers cornered exemptions from almost every tax,
while getting the services of water supply, electricity, usurping the natural resources, distorting the
constitutional sovereignty of the people. There are more than 140 SEZs that are earmarked in almost all
parts of the country. As per the Union Government’s handout, the Special Economic Zone, which is
ostensibly for providing an impetus to economic development is a specially delineated duty free enclave
and shall be deemed to be foreign territory for the purpose of trade operations, duties and tariffs.

According to an internal assessment of the Union Finance Ministry in 2005, the net loss to the
Central Government from exemptions given to the SEZ’s will be a whopping Rs. 90,000 crore in direct
and indirect taxes over the next four
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years. The SEZs enjoy unbridled freedom in exemption from all sorts of taxes viz. stamp duty and
registration fees, cess or levies including import-export duties, customs duties, sales tax, excise, octroi,
service tax, mandi and turnover taxes; to bring in export proceeds without any time limit and have freedom
to keep 100% of export proceeds in the EEFC account and to make overseas investment from it.

The way the laws are structured, these SEZs have full autonomy of operation and are outside the
purview of statutory laws of the land. Thus the SEZs are free from environmental and labour laws and they
are exempted from public hearing under Environment Impact Assessment notification. The SEZs have no
responsibility to provide employment to the people in and around the area. Labour laws will not be
applicable and all the powers of the Labour Commissioner shall be delegated to the Development
Commissioner of the particular SEZ and a single point mechanism in SEZs will be provided to give all
clearances and permissions pertaining to industrial safety and other regulations. The practice of "hire and
fire’ will be made easier. Except for Government controlled SEZs, operation and maintenance of the SEZs
will be wholly privatized in the hands of the developers. In effect these SEZs will function like
autonomous mini privatized townships.

It is the handing over of large tracts of land to private developers that is most worrisome. This
coupled with the autonomous nature of the SEZs virtually means that local self government bodies will



have no control over them. It is like creating private fiefdoms-- a hark back to the Zamindari system of pre
-Independence days in its new avatar. The SEZs should be actually christened as Special Real Estate Zones
as 75% area can be used for anything from trading, entertainment, hotels, and housing projects, all in the
name of economic development and only 25% area for Exports. A very good example is that of Haryana
where 20 SEZs have been cleared and another 30 are in the process. Haryana is nowhere near a sea-port
from where majority of exports are done in India. It is a clear case of prime land grabbing by corporate and
the State Government acting as a real-estate agent. I would like to ask here what kind of exports will take
place from this 50,000 acres (SEZ area) of prime fertile cultivable agricultural land in Haryana? Can these
export obligations be fulfilled in as less as 1000 or 2000 acres? If yes, why this unnecessary land
acquisition by State Government’s in the name of development in industrialization. Is this just to misguide
the people and favour the corporate houses?

When there are serious and burning issues of land reforms and restoration of land rights in adivasi
areas; there is an urgent need for a legislation permitting at least operative consolidation of agricultural
landholdings to extract efficiencies of scale; where there is a crying need to address the acute water scarcity
in the country and manage its distribution equitably, when there are issues of reduction of subsidies to
agriculture and the working class to be addressed, the breakdown of the public distribution system, when it
cannot assign even a fraction of the funds for its grandiose Rural Employment Guarantee Scheme, such
blatant largesse by the Government in encouraging State sponsored land grab is criminal and anti people.

The setting up of SEZs makes no sense as there are already a plethora of existing programmes for
export promotion such as Export Promotion Zones (EPZ) which have been operating for two decades now,
Export Oriented unit Schemes and Export Area Intensive Area Sub Plan, Soft Technology Parks and
infrastructure development schemes for 93 no — industry districts. They will lose their attraction once these
SEZs come into being. In an effort to enhance capacity, the danger is the existing operating units operating
elsewhere will be tempted to move to these SEZs to avail of tax sops being offered there thereby creating a
situation of vast “Deserts” of undeveloped rural and under-developed urban areas around small oasis of
development of the SEZs Regional disparities will widen specially in the BIMARU States(Bihar, Madhya
Pradesh, Rajasthan and Uttar Pradesh), who account for 40% of the country’s population but less than 15%
of Bank Loans.

Revenue cannot be frittered away for the sake of a few monopolistic Industrialists. The SEZs have
effectively become zones of conflicts between the villagers & the Industrialists; the villagers and the
acquiescing State. The villagers were fighting to retain the land which Industrial houses like Reliance are
out to grab; not only the land but also the fiscal incentives in the guise of development. There is no
question of increased compensation either. The villagers simply don’t want to give their land to Reliance or
the Government. As for Reliance, the Company that swears by market forces in marketing their products, it
runs to the Government for subsidies and concessions for their illegal acquisitions. For they know that they
cannot acquire the land in the open market, so the Government must acquire it for them by using the
provisions of the antiquated land acquisition act of 1894.

The developers say that the ousted will be trained for skilled jobs and will grow with the SEZs. But
do you see them on the glossy SEZ brochures advertising the Maha Mumbai project of Reliance. 20 years
ago 30,000 families were displaced by CIDCO to develop Navi Mumbai. The Government promised a
healthy compensation rate, assured a fixed rate of return of the developed land to the original owner and
jobs to every family. The State, expectedly didn’t deliver on its promises and the owners were turned into
beggars overnight — all in the name of development. There will be many more Navi Mumbais in the future,



in different parts of the country, the valley of the Narmada and in fertile fields of Haryana as self serving
politicians and Government follow short-sighted policies dictated by their corporate masters who hold the
purse string.

Yet at the time of Independence, our politicians were made of a different mould. In Panditji’s
interpretation of socialism the single biggest emphasis was placed on productivity and employment. Back
in 1956, it was the public sector that was essentially seen to be the building block of a young nation and
was destined in Nehru’s scheme of things to play a much larger role than the private sector in promulgating
and promoting productivity and employment in our economy. It was not part of Nehruvian socialism to
allow the public sector to be used for nepotistic purpose. The essence of the Nehruvian vision was a
remarkable balance between democracy and socialism. In deliberately diluting the predominant nature of
the role of the public sector in a mixed economy and opening India to the free market model by later day
Governments, distortions crept into in the Nehruvian model of socialism. So much so that the State now,
actively acquiesces and abets in the sins of the private sector, something that was abhorred by Nehru.

In attempting to blindly catch up with the fast developing East Asian economies and at the expense
of “increasing productivity”, democracy & the rights of the aam admi have been given the go bye. The
SEZs are an unholy example of this trend.

But resistance and the ground swell of opinion against the SEZ concept is quietly building as the
aam admi gears himself up to fight yet another battle of survival. The earlier one was against the “Gora
Sahib” — The British. This one will be against their own Government.

As far as the SEZs mushrooming in the NCR area (around Delhi), the regional plan prepared by the NCR
Planning Board in spite of being an important document is not being implemented at all. The central SEZ Act no
doubt overrides all the existing central statutes and in case of all the SEZs in Haryana (NCR region) the Haryana
Act makes land use determined under the various Town and Country Planning Laws irrelevant but still do any of
them override NCR Act 1985 and the Regional Plan that has been notified under it. This is a Central legislation on
what is really a State subject. It could, therefore, be enacted by Parliament only after the four States (Delhi,
Haryana, UP and Rajasthan) gave their consent to it. It is for this reason that neither the SEZ Act notwithstanding
anything contrary to any other law for the time being in force nor the Haryana Legislature overriding provisions for
land use, can override the regional plan. Both the Apex Court and the Allahabad High Court have decreed that the
regional plan land uses supersede what the States may have decided. It now becomes the duty of the NCR Planning
Board and its Secretariat to prevail upon the concerned State Government to stop this major attack on its regional
plan. If their requests go unheeded, they must knock at the Apex Court to stop these SEZs from mushrooming in the
NCR area at least.

The complete abdication of the Government from its responsibilities to protect natural resources of
the community, land, water coastal areas and prevent its usurpation by rapacious corporate interests in
connivance with the corrupt babudom is a direct threat to constitutional democracy and the rights of the
aam aadmi. It leads us to ask ourselves....Have we become a Banana republic — where the Government is
unwilling and unable to discharge its social responsibilities, it is so strongly held captive in the hands of a
wealthy few. Are we a Failed State?

In the end I would like to again say that I am not against industrialization but not at the expense of
Kisan (Farmers). It is very important to take a re-look at the SEZ Act 2006 as it will have a fatal impact on
the farmers of the country, not to mention the decline it will cause in the food grain productivity. I will
continue my ‘AAM ADMI ADHIKAR ANDOLAN’ in Haryana to protect the interest of the farmers at any
cost. I will continue to raise issues where the interest of majority of Indians and India on the whole is
getting compromised to benefit a few people. I will fight till justice is done. I will fight till my last breath. I
will fight till every Indian feels that their voice is being heard.
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DR. SUJAN CHAKRABORTY (JADAVPUR): Respected Chairman, Sir, I rise to speak, I believe, on a
very important issue which is having turmoiling impact all over the country. My learned friends, cutting
across the sides, have given their own views. We should take some very positive and some very
agreemented approach on this important occasion, on this very important issue. Shri Sharad Pawar is here.
He is known as a very efficient Minister also. I believe, the people and farmers also must have confidence



on him; that is why responsibility on him is mounting much more. From that end, we should view the
seriousness and the gravity of the entire situation. For the last few years, more than one-lakh farmers have
committed suicide. It is just not the question of committing suicide; distress is mounting heavily also.
Suicide is obviously the extreme end. For example, in Vidarbha, the Prime Minister has visited and
announced a package. Some of my friends also are asking for new packages all over the country. But, in
Vidarbha itself, before the Prime Minister’s visit, two farmers were committing suicide per day. After that,
it just mounted to the level of almost three persons committing suicide per day. It has not contained the
situation positively; it could not contain. It is not the question of Vidarbha alone but the entire length and
breadth of the country maybe Andhra Pradesh, maybe Kerala, maybe Maharashtra and even maybe
Punjab. Even in Punjab which is relatively a much better State, as all of us understand, in 2004, according
to the Chief Minister, there were 2,000 suicides. The gravity of the situation obviously can be well
understood. It is the responsibility of the entire nation, of the entire Government to contain this distress,
and to settle the issues in the best possible manner. I would urge upon the Government to see the issues
from the holistic point of view, from the basic point of view. It is just not the question of formulating one
or two packages and arranging for that; much more is the gravity of the situation.

We should prioritize some four or five important issues to deal with them in the entire ambit of
seriousness. The first and foremost obviously is the issue of access of farmers to land. What is the
situation? Sir, 60 per cent of our labour force is still engaged in agriculture, but having production of 22
per cent of our GDP, they are really and relatively in an ill position. [r64]

Sir, the issue of access to land had been debated for long. As early in 1960s, the Mahalanobis
Commission was formulated and it was given the responsibility to assess what was the amount of land in
excess, how the Government could vest it and how it could be distributed among the peasants. In 1969, the
Mahalanobis Commission had reported that 63 million acres of land was in excess which could be vested.
Up-till now, only 7.35 million acres of land could be vested; of which, only 5.39 million acres of land
could be distributed. It is not giving a very healthy situation.

Probably we are not interested in going into the basic issues. The access of land is the prime thing
than according some package. We should see it from that end. Till today, the marginal farmers are
relatively more in numbers, and they are having less amount of land. About 72 per cent of the farmers
have control on 27 or 28 per cent of land. Is this a healthy situation? If this situation continues, then are
we really in a position to settle the issues correctly or positively? Probably, not. The Government should
look into the very basic issues.

If you look back at the last few Plan period, you would notice that allocation in agricultural field is
not proper. During every Plan period, the overall allocation in the field of agriculture had been mounted.
That is very good, and we are happy. In absolute term of rupee, investment or allocation in the field of
agriculture had increased over the previous Plan period or the previous year, but percentage-wise, if you
see, it had come down. From the First Plan to till today, it was not increasing as it should be and as it was
desired. In the Eighth Plan, the overall growth rate in GDP of the country was 6.7 per cent while the
growth rate in agriculture and allied fields was only 4.7 per cent. So, it was less. In the Ninth Plan, the
overall growth rate in GDP was 5.5 per cent while the growth rate in agriculture was 2.1 per cent, and it
had come down. In the Tenth Plan, which is going to be completed and yet not completed, it has been
projected that eight per cent would be the growth rate in GDP while the growth rate in agriculture would be



less than two per cent. What is the indication? Are we really looking into the field of agriculture and
farmers in the right direction? Probably, the direction is to be corrected.

Sir, food consumption in 1980s was 177 kilograms per capita, and it had come down to roughly
155 kilograms per capita. How has it happened? Probably, much more in-depth study has to be made, and
from that angle, our planning and decision will be required.

The number of mal-nourished children in the rural areas is the highest, and it is 56 million in our
country while in the world, it is only 140 million. From that end, I would urge upon the Government to
look into these things in a more serious manner.

The third issue is another important one, that is, input-output ratio. Is it favourable? No.
Increasingly it 1s becoming negative. Increasingly, input cost is increasing, output price is getting down,
and this is also continuing for long. Cost is escalating for many reasons.

MR. CHAIRMAN : Please conclude.
DR. SUJAN CHAKRABORTY: Sir, I have taken only five or six minutes. Please allow me some more time.

Cost is increasing in fertilizers, pesticides, seeds, electricity and everywhere[lh65].

About the loan composition to the farmers, it is seen that 90 per cent of the loan is from the private
lenders till today, with the interest rate varying from 24 per cent to 60 per cent. With this, can we expect a
healthy situation? No; not at all.

About the question of subsidy, these days particularly in the new liberalisation and liberalisation
age, there is a continuous discussion that the subsidy to farmers should be reduced. You are happy that
subsidy should be reduced. But what is happening? In Andhra Pradesh, cost of paddy seed has tripled
from Rs. 120 per quintal to Rs. 350 per quintal between 1996 and 2004. It is almost three times. Similarly,
cost of urea has gone up from Rs. 120 per quintal to Rs. 230 per quintal, which is almost double.

The developed countries are giving huge subsidy, and they are dictating us. And, we become happy
when we see that their subsidy is also coming down. But the fact is that they have not cut their subsidy,
which was being used. The escalated composition of subsidy provision, which was not in use, has been
cut. They are opining that we should have our subsidy much less; our cost much more. Our price is not
conducive; and our input-output ratio is going into negative. There lies the cause of even suicide.

If you go into greater details, you would find that the suicide in different States might be for cost of
loans; might be for the cost of seeds. Mr. Chairman, when you were initiating the discussion, you said
things very correctly. You also said that if these reasons cannot be eradicated, how would the problems of
farmers be solved? It should be thought in a proper manner.

Sir, on the question of Support Price, this year for wheat, while the Support Price, the Collecting
Price by the Government was fixed at Rs. 650 per quintal, in the market its price was Rs. 700. So, the
Government could not collect it. Then, the Government raised it to Rs. 700 per quintal, but in the
meantime, the collection was much less. While this year, we have imported wheat from Australia at the
cost of Rs. 997 per quintal, at 42 per cent extra. Why? What is the reason for it? Therefore, I believe that
the things should be seen with a much more seriousness; and we should have a deeper look.



Every time, we are asking for the price. As you had rightly said, the benefit is not to the peasants,
to the farmers. It is the middleman who is benefiting. The market chain is not proper. We have not, up till
now, developed that situation when the entire advantage and benefit should go to the farmers. With the
result, there is a huge pressure on the farmer all over the country.

Sir, we have ICAR; we have KVKs. I also believe that our scientists are very efficient. Quality-
wise, there is no comparison of our scientists with the scientists of other countries. Our scientists have
greater ability and scope. But, as rightly being said by my predecessor speakers, is the research in our
country really result-oriented? Is the research really being done from the practical point of view? No. A
good amount of research i1s going on without having its impact on practicability. That is why, there is a
need to give a serious thought. We should see as to how best we can use the entire science and
technology in the best fashion.

Sir, land use map is also very important. It is very important to have the revenue mauja-wise land
composition characterising. Based on that, we can decide whether it could go for agriculture, horticulture,
animal husbandry or whether we could allow this land for industry. This sort of planning must be there. It
1s very essential.

Now, we are hearing about SEZ. We understand that industry is a must; industrial development is
a must, and for that purpose, obviously land would be required. In the name of SEZ, the land is being
grabbed in different areas. But is it really practical? Is it really need-based? Though industry must be
there, agriculture must be there, but a very well-balanced agri-horti-animal husbandry industry
combination on the issue of land should be there. It should be science-oriented, technology-oriented. We
must have the land-characterisation oriented planning. But I believe that till today, we do not have that
amount of planning, and thereby, we cannot dictate the development according to the plan[KD66].
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Rather, as it is developing, we have to move behind, and that is why, we have the miserable
situation.

Hence, the last point would be the question of holistic development, the question of land reforms
and obviously, the question of insurance. In Andhra Pradesh, the insurance of five lakh peasants, farmers
was lapsed within a very short time because the premium could not be paid on time or even the insurance
company was also not doing very correctly. Insurance is also very important.

Regarding the question of seed, why State-wise we will not develop our own seed banks? From that
end if we see, no doubt the overall development of the country is required but without development in the
agricultural field, without employment in the agricultural field, the country cannot prosper. So, from that
end, proper agricultural policy, in addition to the package that you are proposing for the short-term, for the
long-term total planning, including the value addition of food, food products and agricultural products, is
required. So, the overall planning along with value addition should be taken up for consideration.

[ believe the Minister is very efficient. He understands the issues. How best the Government can be
carried with is the main question. With these words, I thank you.



SHRIMATI ARCHANA NAYAK (KENDRAPARA): Sir, thank you for giving me an opportunity to
participate in the discussion under Rule 193 regarding widespread distress among farmers. Agriculture is
the biggest profession in our Country. Seventy per cent of our population is living in rural areas. There are
about 11 crore households which are directly involved in the procession of agriculture. We have 22 crore
agricultural labourers who earn their livelihood through agriculture. It is sad to note that Indian
agriculture is in a deep crisis. As per the Census about 71 lakh farmers disappeared from the profession.

The Indian farmers are in a debt trap. Their crops failed miserably. This is the reason tens of
thousands of farmers are committing suicide every year. This is a grave matter of serious concern.
Peasants are becoming pawns in the vagaries of nature.

It has been six decades since independence, yet several policy initiatives framed by Central and
State Govts. do not really reach their intended beneficiaries-the farmers. Recent findings of the National
Sample survey Organisation's 59th round reveals the plight of farmers in the Country. Over 48 per cent of
them are indebted and nearly two-thirds of the farmers are frustrated with their profession. It is only hoped
that the results will help in the framing of long term farm policy.

Farmers indebtedness has been the foremost cause for farmer's suicide in a few States. Borrowing
during the farming season and returning the principal with interest at the time of harvest is a routine,
most commonly followed by farmers over centuries. Large number of loan sharks take advantage of this
so as to take advantage of the situation further. The estimated prevalence of indebtedness among farmers
was seen to be highest in Andhra Pradesh (82%) and lowest in Uttaranchal (less than 10%).

* The speech was laid on the Table

Distress farmers in the Country are in States like Karnataka, Kerala, Maharashtra and Orissa. The
survey shows that out of 1000 borrowers, 356 borrow from banks whereas 309 prefer to borrow from
money lenders and traders. It is clear that the hassles involved borrowing from banks and cooperative
societies are far difficult than borrowing from money lenders. Almost 70% per cent of farmers are
frustrated with their profession. but none expects that 70 per cent of farmers to express their willingness
to opt out.

The present Govt. has no clue on how to increase the farm incomes while it is keen on promoting
agri-business. Vidarbha sits on a volcano. Yavatmal district in Maharashtra alone has seen more than 300
farmer's suicides since 2001. Simply visiting the place by the VVIPs and announcing some stop gap
relief packages is not an answer to the catastrophe. What the farmers need desperately is an assured
mechanism to enhance profitability from agriculture. This can't be ensured by making the farmers
subservient to the private trade. It has to be based on an innovative system that is farmer centric. There is
an urgent need to provide higher procurement prices to farmers. Procurement should be extended to
regions which are not covered. The cropping pattern need to encourage multiple cropping linked with
animal husbandry.



The great agriculture economists like M.S. Swaminathan and Hanumantha Rao are of the opinion
that there is a slow down at agriculture growth. The biggest challenge facing the sector is lack of public
and private investment in the sector. In China the interest rate for farm credit is zero per cent but in India
itranges between 10 to 16 per cent. The farm growth in India is hardly one per cent. In China agriculture
and rural development triggered growth.

Last but not the least, Green Revolution of the 60s had a symphony between technology, services
and policies. These have to be reinforced.Therefore, I urge upon the Govt. to come forward with effective
and far reaching scientific policies to rejuvenate the agriculture and save the farmers from distress and
suicide. With these words I conclude my speech.
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SHRI D. VENUGOPAL (TIRUPPATTUR): Hon’ble Chairman, let me thank you for giving me an opportunity for
participating in the discussion on the wide spread distress among the farmers all over the country.

The major problem that confront the farmers is the non-availability of a remunerative price for their
agricultural produce. Cost of agricultural inputs have been escalating. But, the farmers are not able to get a
matching increase and they are not able to get a proportionately balancing remunerative price. Due to these reasons,
many of the farmers are facing heavy financial burden and they become poverty stricken and some of them are
driven to suicide deaths.

Let me put forth some of my view points based on my experience. The world cannot go on without water.
As far as rain is concerned, it can help but can also spoil by way of pouring heavily and failing badly. As far as
crops are concerned, they can spoil by way of growing in plenty and growing less. Floods, drought, abundant
growth resulting in less price, drought conditions forcing farmers even to sell their seed stock are the problems
faced by the farmers are one too many. Even in this computer age, if we calculate the efforts put in and the inputs
thrown in, the returns are nil or negligible in agriculture but still this occupation is carried on.

Cultivation of paddy, wheat, sugarcane, pulses and cereals is all part of traditional occupation of this
country. Even when the entire family puts in their labour day in and day out toiling and moiling in the sun, they are
not able to get the returns in a good measure. Unfortunately, such farmers are not able to determine the price of
their agricultural produce. Globalization of economy can be meaningful only when the producer, i.e., the farmer
gets the right to determine the price of his agricultural produce. Only then economic restructuring will bear any
meaning. The conditionalities of WTO have been forcing the Governments of

* English translation of the speech originally delivered in Tamil

any meaning. The conditionalities of WTO have been forcing the Governments of

the developing world to withdraw the few subsidies that are available to farmers. This may crush agriculture and it
may greatly affect this traditional occupation.

Our late lamented Leader and the former Union Minister Murasoli Maran reiterated the view points of the
developing world in the Doha round of talks. Recently, our Commerce Minister, Shri Kamal Nath, has also
emphasized the same in the Hong Kong meet. I appreciate and welcome the same. I repose faith and confidence in
our able Prime Minister Dr. Manmohan Singh who is also a renowned economist and the Chairperson of UPA,
Madame Sonia Gandhi. [ fervently hope that they would evolve suitable measures to promote agriculture and the
lot of agriculturists.

As far as Tamilnadu is concerned, the Government there under the leadership of our Leader Dr. Kalaignar
Karunanidhi has been taking various measures to usher in another Green Revolution aimed at improving the lot of
the farmers and increase agricultural production. Even the Centre needs to follow and observe them. Immediately
after the recent elections, soon after his taking over as Chief Minister, he had allocated an amount to the tune of
Rs.1900 crores to ease the debt burden of farmers who had to forgo their belongings as they were auctioned in lieu
of their interest arrears and pending loans from co-operative societies. In order to encourage the agriculturists to
continue with their occupation, credit facilities have been streamlined at reduced rate of interest. The Government
of Tamilnadu continues with the distribution of free power supply to agriculturists for agricultural purposes. In
order to provide direct marketing facility to farmers Uzhavar Santhai Scheme has been reintroduced. The
Government is providing basic infrastructural facilities so that farmers can take their fresh produce direct from the
fields to the market centres and sell them at a remunerative price directly to the consumers thereby curtailing the
role of middlemen. Trained extension workers are taking to farmers the information on new techniques and
technology pertaining to better crop management and water management. There are also efforts afoot to procure



quality seeds and standard fertilizers so that they will be distributed to farmers to augment agricultural production.
At a time when subsidies to agricultural sector are being directed to be reduced, these measures as priority schemes
aimed at farmers would be reaching them like indirect subsidies.

Our Leader Dr. Kalaignar Karunanidhi is showing the way to the entire country to implement suitable
measures to ease the problems faced by the farmers. I wish the Centre to closely follow the implementation of the
schemes to be taken up in other States. There is no scope for any difference of opinion or any kind of political
differences.

Farmers who are going about with their hard labour throughout the year are faced with the problem of rising
prices of essential commodities. They are mostly beyond their reach. As a measure in the right direction a scheme
has been introduced in Tamilnadu to provide quality rice at a price of Rs.2/- per kg. through public distribution
system to family ration card holders who live below poverty line. We can take this as an indirect agricultural
subsidy. From the economic point of view this is a revolutionary scheme because it will help contain the price rise
in the open market. Hence, I urge upon the Union Government to facilitate the inclusion of other essential
commodities like pulses and cereals as commodities distributed through public distribution system. This will help
the poor, in particular, to overcome the problem of price rise. Similarly, paddy, sugarcane and oil seeds must get
minimum support price (MSP). Thus, our leader is showing the path to carry out an economic revolution with a
human touch that needs to be studied and translated into action in the other parts of the country to improve the lot of
the farmers.

18.41 hrs.
(Mr. Deputy-Speaker in the Chair)

Economic liberation of the farmers can be better ensured through land reforms. Waste lands are being
developed and are being distributed to farmers. As a first step five lakh farmers will be getting two acres of land
each through the valiant efforts of our Leader Dr. Kalaignar Karunanidhi. On 7% September this year, i.e., on the
Birthday of Periyar E.V.R., the great social liberator this scheme to distribute developed waste land to the poor
farmers will be introduced. I urge upon the Union Government to take such suitable measures to wipe out the tears

of farmers who are in distress all over the country.

As promised during the elections, our Leader converted our election manifesto as his first Budget proposal.
Most of the promises are being implemented now. Conducive atmosphere has been created to improve the
agricultural productivity and agricultural production. These measures must continue not only in Tamilnadu, but also
in all other States through the coordinated efforts of the Centre as these measures will greatly benefit the farmers.
As far as Tamilandu is concerned, there are many districts that are entirely dependent on agriculture. Thanjavur and
adjoining districts are traditional areas where cultivation activity is going on from time immemorial. Districts like
Vellore, Tiruvannamalai, Dharmapuri and Krishnagiri are dependent on lift irrigation. Water table is also receding
there. Hence, [ urge upon the Union Government to evolve a viable scheme to attend to the irrigational needs of
drought prone districts. There can be so many occupations and livelihood activities. Among them all, agriculture
has the pride of holding its leading position because every other sector is dependent on agriculture. Even sages and
saints, monks and hermits, culture and heritage, civilization and social development are all relying on agriculture
and cannot exist there in the absence of continued agricultural activities. Hence, it holds the top place. I feel proud
to say so as an agriculturist myself.

With a firm hope that Centre will act accordingly to attend to the problems faced by the farmers all over the
country, especially in Tamilnadu, let me conclude my speech.

SHRI S. MALLIKARJUNIAH (TUMKUR) : Sir, the condition of farmers is deteriorating even after 59
years of independence. Recently, the former Prime Minister and the President of JD(S) Mr. Deve Gowda
has mentioned that the centre’s agricultural policy is anti-farmer. He has also mentioned that 8,500 farmers
have already committed suicide. The majority of these cases are due to financial mismanagement. These
are all real facts and the centre should come forward to solve the problems of farmers.



Hon. Finance Minister has fixed the interest on agricultural loan at 7 per cent. In Karnataka the rate
of interest is only 4 per cent. Why don’t we have a uniform rate of interest on agricultural loans through
out the country? Infact, I suggest that the interest on agricultural loan should be reduced further to 2 per
cent only.

Promotion of agricultural produce is very essential. These days educational institutions and some
offices are banning the sale of several soft drinks because they contain pesticides. Now, there is a new
method of packing tender coconut water. The kernel is taken out completely along with its tender water.
This is packed nicely and sold at about Rs. 15/- per piece. A person who can pay about Rs. 10/- for the
pesticide contaminated soft drink will definitely do not hesitate to pay Rs. 15/- per tender coconut, because
he can enjoy both tender water and tender kernel which are soft, sweet and healthy. The Centre along with
states should come out with new technology such that out farmer can export the packed tender coconut
water.

Milk producers are in a pathetic condition. Water is costlier. It is costlier than milk. They should
get a better deal. There is acute shortage of water in some areas. Floods have devasted many other areas
hundreds of people have lost their lives during this recent flood havoc. This is the most important point
Mr. Chairman Sir.

* English translation of the speech originally delivered in Kannada and also laid on the Table

This excess water available due to the flood must be stored especially by villagers. This step will prove to be a
boon to them who always wait for rain. Conservation of water will solve 95 per cent of farmer’s problems.
Desilting of tanks and linking rivers and tanks should be taken up on top priority basis. Both the centre and states
should ensure the distribution of very good and healthy seeds. Recently some farmers who got artificial seeds lost
their entire crop. This happened to tomato growers in Kolar, Bangalore and some parts of Tumkur district. The red
tomatoes which they produced turned into a peculiar yellowish colour and the producers had no other option but to
through them on the streets. The growers of jowar (especially mekke jola) met the same fate in the central and
northern parts of Karnataka.

Now it is for the centre to come forward and to tackle the above problems of farmers in the
country. Better marketing facilities, storage facilities, free electricity and all other encouragement should
be given to farmers such that there should not be any more suicides of farmers in our country, and they can
lead a normal and peaceful life like others.

SHRI PRASANNA ACHARYA (SAMBALPUR): Mr. Deputy-Speaker, Sir, every day in the newspapers, some
news or the other appears regarding the suicide by farmers. A few days back, I came across a news item saying that
a few farmers from Vidarbha region in Maharashtra had sent a petition to the hon. President of India seeking his
permission for mercy killing. As you know, if somebody is suffering from any chronic disease and he is neither in
the living condition nor in a dead condition, he applies to the Government for mercy killing. It happens in many of
the countries abroad. Now this has started happening in our own country. The farmers are petitioning the
Government or the President of India for permission to kill themselves. What can be more tragic than this?

Normally, a doctor wants his son to be a doctor, an engineer wants his son to be an engineer and now-a-days a trend



has begun that politicians want their sons to be in politics so that they can occupy their position after they retire. If
you ask the farmer in this country today whether he would like his son to be a farmer, he would reply that he may
go for any profession other than agriculture. Today, no middle class or small farmer would like his son to be a
farmer. The farmer wants his son -- his progeny -- to be safe and that he should not commit suicide. This is the
condition of the farmer in this country today.

In a nutshell our agriculture is now in a state of crisis in this country. There is no doubt about it.
There are numerous indicators of these crises like farmers indebtedness which is consequently leading
them to commit suicide, stagnation of agricultural domestic product, fall in per capita GDP in agricultural
products, rise in cost of production, reduced prices of agricultural produce and greater susceptibility of
Indian prices to international prices. These are all various indicators of the crises this country is going
through at present. A few Members were mentioning about the basic problems for which there is agrarian
crisis in this country today. I am not going into the immediate reasons or immediate relief that the
Government is providing or trying to provide to the farmers to save them from these crises. There are
many in-depth reasons and far-reaching reasons which the Government and the House must ponder over.

An hon. Member from West Bengal was rightly referring to the land reforms in this country. If I am
correct, the land reforms and green revolution are the two sides of the same coin. There exists a negative
relationship between the ownership of land and the actual cultivators. In this country, many farmers are
those who are in the farming and are toiling in the fields but they do not own a bigha of land till today even
after 60 years of Independence[r74].

This is because in spite of our sincere and best efforts we have not been able to successfully
implement land reforms in our country. The intermediaries, the landowners are enjoying the rent and it is
those poor cultivators who are toiling. This is what is happening today in many parts of the country. The
intermediaries are not interested in production they only are interested in the rent which they derive out of
their land. The farming community in rural India is an insecure lot. They do not have any land of their
own. The land reforms were initiated in order to remove this anomaly.

THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR): Are you referring to tenancy?

SHRI PRASANNA ACHARYA : Sir, I am referring to tenancy and share cropping. This is happening in
many parts of the country. The process of land reforms is far from complete. We had initiated this process
the day after we achieved Independence. This was basically started during the First Five Year Plan, but this
is incomplete even today and I think, this is one of the reasons, there are many other reasons though, as to
why we are today faced with this agrarian crisis. The benefits of the reforms may not be adequate to enable
the farmers to cross the poverty line owing to meager size of land and its inferior quality.

Sir, you might have heard the name of the late Nandini Satpathy, who passed away a few days back,
who had been the Chief Minister of Orissa twice, had initiated the process of land reforms in our State, but
in spite of her best efforts, the problem still persists in our State. Surplus land has been distributed amongst
the landless labourers, but their quality is inferior and the land holding is so meager that a farmer is unable
to derive any benefit out of that holding. This is the problem a farmer is facing at the ground level. The
focus of land reforms has to be properly re-focussed.

Sir, as per a survey report of 1991-92, the percentage of landless persons amongst the persons
belonging to the Scheduled Castes was 13.34 per cent and amongst the persons belonging to the Scheduled
Tribes was 11.50 per cent. Now, under these circumstances, how could one expect any improvement in the



conditions of the agriculturists? How could we think of surpassing the agrarian crisis that we are faced with
today?

Sir, many hon. Members have talked about credit flow to farmers. I would like to compliment this
Government in this regard. Last year, the hon. Finance Minister announced in his Budget speech that the
credit flow to farmers would be trebled. That is a commendable announcement. But this very notion that
the more credit we flow to the farmers, the more we help them to solve their problems is a fallacious and
wrong notion. No doubt credit is required. No farmer can survive without credit. It is also a fact that credit
has to be doubled and if required, trebled, but the defects in the credit policy has to be analysed properly.

The need for institutional credit was felt as early as the Nineteenth century. Strengthening of this
concept began, if I am correct, only with the First Five-Year Plan. Only seven per cent credit came from
institutional sources and the rest were from moneylenders. This was the situation during the First Five-Year
Plan.

MR. DEPUTY-SPEAKER: You may please conclude now.

SHRI PRASANNA ACHARYA: Sir, [ have taken only five minutes. Give me some more time. I think, I
am the only speaker from my party.

SHRI SHARAD PAWAR: This is only the first bell!

SHRI PRASANNA ACHARYA : I only hope that this is not the warning bell!

Sir, the agrarian crisis, that has spread through the length and breadth of rural India, is very closely
associated with the rising burden of indebtedness amongst the farmers. There is no doubt about it. Most of
the farmers who are committing suicide are because of indebtedness. There is no denying this fact. Half of
the Indian farmers are in the grip of a debt trap. What are the sources of their loan? Are their sources of
loan institutional in character? No. According to a survey conducted by the National Sample Survey
Organisation in 2005, 29 per cent of their loan is from moneylenders[snb75].

The share of the banks was only 27 per cent, the share of the co-operative societies was 26 per cent;
share of friends and relatives of farmers was 18 per cent; the share of traders was 12 per cent, share of
Government was only 3 per cent and others 5 per cent. This was the result of the survey undertaken by the
National Sample Survey Organisation in 2005. Till today a vast majority of the flow is neither from the co-
operative societies, nor from the Government sources. It is mostly from the moneylenders. It is a matter of
shame that even after almost 60 years of Independence such a thing is happening in this country. How do
we expect, under such circumstances, to overcome the agrarian crisis that we are faced with today? Most
surprisingly, in which States are the suicide by farmers taking place? They are taking place in developed
States like Karnataka, Andhra Pradesh, Kerala, Maharashtra. The rate of suicide is rather low in less
developed States like Chhattisgarh and Orissa. This is an irony. We have to find out the reasons for this.

Sir, this Government has increased the credit flow of the farmers. The credit flow to farmers this
year has been doubled, as was announced in the Budget. We hope it would continue to be trebled and
quadrupled in the years to come. But there are certain defects in the credit policy and in the interest rate
policy of the Government, the NABARD and the Reserve Bank of India. The new credit policy of the
Government has created some problems. I would like to give an example.
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SHRI PRASANNA ACHARYA : Sir, I would like to give an example here. Government has reduced the
rate of interest to 7 per cent whereas the Swaminathan Commission, the National Commission for Farmers
appointed by this Government, has recommended for a rate of interest of 4 per cent. Most of the loans
taken by the farmers are through the co-operative banks in the rural sector. Now the Government has
directed the commercial banks and the RRBs and the co-operative banks to double the credit flow to the
farmers at a reduced rate of interest of 4 per cent and Government, if I am correct, has offered to
compensate at the rate of 2 per cent for loss to be sustained due to reduction in interest rate. But this
compensation is only meant for commercial banks and RRBs and not for the co-operative banks because
the co-operative banks are basically coming under the jurisdiction of the State Governments. This facility
of compensation at the rate of 2 per cent will be provided by the Central Government to RRBs and to
commercial banks, not to co-operative banks. This is a major problem. I would like to draw the attention of
the hon. Minister to the problem as prevailing at the ground level. The co-operative banks would be
deprived of this benefit because they come under the jurisdiction of the State Governments. At the national
level, 65 per cent of the credit flows through the co-operative banks. Now, if my information is correct, the
State of Maharashtra has offered to compensate the co-operative banks at the rate of 4 per cent. The hon.
Minister may correct me if [ am wrong. There are certain States which have come forward to compensate
the co-operative banks. But what will happen to poor States like Bihar, Chhattisgarh, Orissa and the
like[snb76]?

19.00 hrs.

Those State Governments are not in a position to compensate the cooperative banks as regards the
loss that they will be incurring due to this reduction of interest rate. NABARD has offered 40 per cent of
the total credit flow by cooperative banks to the farmers at an interest rate of 2.5 per cent, if the cooperative
banks charge only 7 per cent from the farmers. As you know, the present rate of NABARD is 5.50 per
cent. They are giving loan at this rate to the cooperative banks. I will cite the example of my own State,
Orissa. In this process, if the State and District Cooperative Banks are not compensated and are made to
give loans to the farmers at the rate of 7 per cent, then, in a single year, they would be incurring a loss of
Rs. 35 crore. Those cooperative banks, be it a district cooperative bank or the cooperative society, who are
in a profitable position will be incurring a loss. If the cooperative banks are made weaker, then the entire
process of giving loans to the farmers will be jeopardised. That is my point.

My next point is about the interest rate on house building and car loans. It is ironical and a tragedy
that the interest rate on car loans and house building are consistently slashed down but the rate of interest
on agricultural loan is increased by banks. The credit rate is increasing. It is an irony happening in this
country. It never happens in any developed or developing country of the world. It is paradoxical that the
interest rate on agriculture, though considered as a priority sector, is higher than other sectors. As I said,
this is not happening in any developing country.

Before two or three days, I saw an alarming news in some of the English newspapers. Sir, I would
like to draw your attention, the attention of the House and the attention of the Government, through the
hon. Minister, to that news item. What is that news? The Reserve Bank of India is exploring the
possibility of allowing moneylenders to reach out to farmers who are in need of loans. If the news is
correct, the RBI is contemplating the idea of allowing moneylenders, who are treated as exploiters in this



country and whose exploitation is going on since the British days, to reach the common villagers in the
remotest parts of the country. It is a very dangerous contemplation. The Bank would lend to
moneylenders or give loans to the moneylenders who, in turn, would advance loan to farmers. Of course,
the interest charged by the moneylenders will be within a certain level. But who will enforce this limit?
Has the RBI or the Government got any framework to check the moneylenders to see that they will not
charge more interest from the farmers? This is a very dangerous contemplation.

Sir, I have two or three more points to make.
MR. DEPUTY-SPEAKER: You have taken 15 minutes. Please conclude now.

SHRI PRASANNA ACHARYA : The slow growth rate of agriculture of our country as compared to other
countries is very dangerous. In India, during 1980-96, the growth rate was 3.10 per cent. It was 2.8 per
cent per annum during 1991-2005. It is very discouraging when you compare it with other developing
countries. It is much less than the GDP growth rate of 6.2 per cent in the same period whereas two-third of
India’s population depends on farm-related income.  This position is very dangerous. Hence, the
Government should do the needful to improve the position.

What is our Plan outlay in agriculture? Is it increasing or reducing? Our Plan outlay in agriculture
is reducing. Coinciding with the loan from International Monetary Fund, the Plan outlay is reducing from
16.4 per cent in 1978 to 4.9 per cent in 1997-2000 in the Ninth Plan.

There is an alarming point concerning the investment pattern in agriculture. There is a continuous
decrease in public investment which is affecting agriculture negatively with less creation of infrastructure
facilities. Public investment was 37 per cent in the First Plan and it came down to about 17 per cent in the
Tenth Plan. There is 50 per cent reduction in the last 53 years.
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SHRI PRASANNA ACHARYA : Sir, one Bill is pending in the House and I think, that has been referred
to the Standing Committee. I am talking of the Seeds Bill which was introduced in 2004[bru77].

In that Bill very dangerous things have been included. This Seed Bill, will for ever destroy the
biodiversity of our seeds and crops, and will rob the farmers of all their freedom. It will establish a seed
dictatorship in this country. This is a very dangerous phenomenon. This Bill, instead of helping the
farmers, is going to destroy their future.

These are the points on which I wanted to speak. I have many other points to speak. Since you are
not allowing me, I am concluding my speech with the request to the Government to come out with a clear
cut policy which can save lakhs of farmers of this country from committing suicide.



MR. DEPUTY-SPEAKER: Today the last Member to speak on this discussion will be Shri Sukhbir Singh Badal.
We will have discussions next week also.

After this, we will take up matters of public importance.

SHRI SUKHBIR SINGH BADAL (FARIDKOT): Mr. Deputy-Speaker, Sir, thank you very much for
allowing me to speak on such an important subject, which is of national interest at the moment.

It is very unfortunate that when we are celebrating our sixty years of Independence we are debating
the issue of farmers' suicides in our Parliament. In fact, on this day we should be debating about better
technologies and advancement of technologies rather than debating about the plight of farmers in India. In
this country, majority of people live in villages and majority of people depend on agriculture for their
livelithood. But these days, wherever you go, whether it is Andhra Pradesh or whether it is Maharashtra or
whether it 1s States like Punjab, which are considered the most progressive States in India as far as
agriculture is concerned, you hear and read everyday -- particularly in Punjab -- about how hundreds of
farmers are committing suicide.

I belong to a farming family. I have been brought up in a farm; lived in a farm, and I understand
the problems of farmers. I have seen one thing. Since Independence, all political parties have been talking
about as to how to bring back farming economically viable. In every Parliament Session, there is a debate
on farmers issue; every Budget and every Finance Minister talks about how to make farming economically
viable. But it is very sad that after sixty years of Independence, we are witnessing situations where
farming has become economically unviable and farmers are in a very big debt trap. What is the reason?
Have you ever analysed? For any business to be successful, it has to be profitable. If a unit is not
profitable, the business gets closed down. But what can the poor do? The prices of his products are
controlled. His input prices are increased every year. I do not want to go into the statistics of the last fifty
or sixty years. | would like to share with you the statistics of the last five years.

What are the basic inputs of farming in agriculture? The basic and major inputs are diesel, seeds,
pesticides, fertilizers and labour. If you look at them, in the last five years, the prices of these inputs have
increased phenomenally. T will just take one input and show you how. Let us take diesel for example. In
the year 2002, the price of diesel was Rs. 15.79 per litre and in the year 2006 it is Rs. 31.59 per litre, an
increase of 100 per cent. But what was the increase in the output? What is the increase in the MSP? In the
year 2002, the MSP of paddy was Rs. 560 and in the year 2006, it is Rs. 610, which comes to eight per
cent[r78].

The price of inputs has increased more than hundred per cent and the price of output has increased
just by eight per cent. The same is the case of wheat where the prices have increased in 2002 from Rs 610
per quintal to just Rs. 650 per quintal. It does not include bonus together. Every next year, the prices have
increased on the basis of MSP but not the bonus. The shocking thing is that this time, the bonus on wheat
was increased at 150 per cent of the procurement of crop by farmers that had taken place in Punjab. Today,
the majority of the farmers were not able to receive this bonus also.

Sir, another very disturbing factor is rather than encouraging farmers, rather than making them
economically viable, the policy of the Government seems to be of discouraging farmers. The Government
is ready to import wheat from Australia at a much higher price, but the Government is not ready to pay the



Indian farmers the price at which they can import the wheat from outside. What has all this resulted in?
The result is that production in this country has started declining. India became a surplus State in food
grains. But now it has to import and it is a very dangerous trend. I have facts from the Government and it
1s very shocking.

I am just taking the example of wheat. In the year 1997, total procurement of wheat in the Central
pool was 92 lakh tonnes; it went up to 206 lakh tonnes in the year 2001-02. It is nearly double in five
years’ time. But what happened after 2001? From 2001 to this year, during the last five years, it has gone
back to 92 lakh tonnes. Can you imagine the procurement in the Central pool has come down by hundred
per cent? Why is it so? It is because of the policies of the Government of India. We have plain double
standards. We talk about farmers and we talk about poor, but actually our polices are for big and heavy
industries and also for the rich and the famous.

[ want to give you an example. A lot of my colleagues have been talking about farm credit. Today
I talked to the banks before coming here. I asked them only two questions. I asked them that I want an
agricultural loan. I asked them at what rate could I get the agricultural loan. The bank manager told me
that if you want an agriculture loan of Rs. 50,000/-, the rate of interest is 9.25 per cent; from Rs. 50,000 to
Rs. 2,00,000/- it is 10.25 per cent; and from Rs. 2,00,000 and above, it is 11.25 per cent. Then, I asked
him, if I want to set up a factory, what will be the rate of interest? He said that it would be eight per cent. |
asked him what would be the rate of interest for companies like Reliance. He said that it may be six per
cent or may be seven per cent. That means, big companies are given at six per cent or seven per cent and
poor farmers of this country, who day and night work and sweat it out, have to pay 11 per cent. In the
same way, I asked him if I want to buy a tractor, then what will be the rate of interest? He said that it will
be 10.25 per cent till Rs. 2,00,000 and above Rs. 2,00,000 the price of a tractor, it will be 11.75 per cent.

If you want to buy a Mercedes car in this country, you will be charged just seven per cent rate of
interest by the bank and if you buy a tractor, then it will be 11.75 per cent. This is the policy of this
country. How do you expect the farmers to survive in this country with policies like these? For Reliance
Company or for any big company, if there is a natural calamity or there are floods and something happens
to the factory, their production gets stopped, their profits are stopped or they make losses because of
natural calamity, but they are insured. It does not make any difference. They will get everything back
from the insurance company and if poor farmer’s crop is destroyed due to natural calamities or maybe due
to floods, he gets nothing. It takes a minimum of ten years to recover for a poor farmer. I will give you an
example. This year in Punjab, thousands of farmers suffered because of bad weather. The potato crop was
destroyed. I think the loss was more than Rs. 200 crore. A question was asked in Parliament as to what
was the loss. It was mentioned that it was more than Rs. 200 crore[R79].

Then another question was asked. What steps had been taken? They said there was no report from
the State of Punjab. But even then what happened? Nothing has happened. They give the farmers hardly
Rs. 500 or Rs.1000 per acre. But that does not cover the loss of, maybe, Rs.20,000 or Rs.30,000 per acre
suffered by the farmers. So, that is the basic problem in this country. We do not make policies accordingly.
The policies which we make are not actually pro-farmers. The policies actually do not go back to the
farmers, do not reach the farmers. They just stay here or in the offices of the authorities. But they do not go
back to the farmers. Actually, we should realise that we have to save our farmers.

Today, the plight of farmers in Punjab is so bad. Ever year, there is agitation in Punjab. Thousands
of farmers are suffering because of the debt trap. If we do not take very strong steps, farming will become



so bad that nobody will do it. Finally, we will have to be importing all the food grains like what we have
been importing now.

Sir, we have a lot of faith in the hon. Agriculture Minister. The hon. Agriculture Minister himself is
a farmer. He knows about farming. We are sure, he will come out with some reasonable MSP, not the just
Rs.10 MSP which has been announced this time. It is very shocking.

[ was going through the statistics of the last five years. What has the present Chief Minister of
Punjab done? In the case of Punjab, in the last five years, the MSP for paddy has been increased by just
Rs.50. Before that, from 1997 to 2001, the MSP was increased by Rs.165. From 2001 till now, it has been
increased just by Rs.50 in the case of paddy. In the case of wheat, it is even worse. From 1997 to 2001-02,
the MSP for wheat was increased by Rs.230. From 2001 to 2006, in the last five years, the MSP for wheat
has been increased by Rs.40 only! So, that is the reason.... (/nferruptions) That is what | am saying. That is
the basic problem. There is a saying that if you do not have a good lawyer, you will not win a case. The
problem in Punjab is that we have a very bad lawyer. He has no time for the State of Punjab. He has no
time to fight for the people of Punjab. He has no time to protect the interests of Punjab. He has no time and
he does not listen to Punjab. What has happened is this.... (Interruptions) That is the main reason.

SHRIMATI TEJASWINI SEERAMESH (KANAKAPURA): It is very unfair. Do not politicise the issue.

... (Interruptions)

MR. DEPUTY-SPEAKER: Only Shri Sukhbir Singh Badal’s speech will be recorded. Except that, nothing
will go on record.

(Interruptions)* ...

SHRI SUKHBIR SINGH BADAL : Please look at this. These is the statistics. The figures for the last five
years are showing the position. It is because the Chief Minister of Punjab has not been able to present his
case to the Centre for the last five years. He has not been able to come and force the Centre. That is why
today for paddy, the MSP is only Rs.40/- During the Akal Dal-BJP regime for five years, Rs.165 was
increased in respect of paddy and Rs.230 for wheat. That was the MSP which was announced then. We had
shown the results.... (Interruptions) We are showing the results. These are the facts of life. You should take
the help of a better lawyer to present your case.... (Interruptions)

MR. DEPUTY-SPEAKER: He is not saying anything unparliamentary. Please sit down. Shri Sukhbir
Singh Badal, please conclude now.

... (Interruptions)

* Not recorded



SHRI SUKHBIR SINGH BADAL : At the end, [ would like to conclude by saying this. I personally feel that the
hon. Agriculture Minister is himself a farmer. He understands the problems of the farmers. I am sure, rather than
increasing the MSP to the extent of Rs.10 only, he will link it to the price index, he will link it to the inflation.

Secondly, I also feel that the hon. Minister will come out with a policy of insuring the crops of the
farmers so that during adversities, during natural calamities or due to any other cause, the farmers are
protected against the natural calamities.

Thirdly, I would like to say that the farmers of Punjab as also the farmers in all parts the country are
in a debt trap. We should come out with a special package. The package should not be only for one State. It
should be for all the farmers of this country because all the farmers work hard to produce food grains for
this country. The State of Punjab is considered as a prosperous State. But I must say that out of my own
experience the farmers of Punjab are suffering because of the policies of the Government of India.

With these words, I conclude.

SHRI B. MAHTAB (CUTTACK) : Sir, I participate on the discussion under Rule 193 on widespread
Distress among the farmers in the country.  Suicide deaths, growing indebtedness, wheat imports and
stagnant food production coupled with declining crop productivity signal a farm crisis that can no longer be
ignored.

I am sure that this House is aware that Agriculture underpins both the economy and society and
there can be no sustainable growth or national well being unless this regression is reversed.

Per capita rural incomes have fallen and the urban rural gap has widened.

Average yields are low across the country. It is often said that agriculture in India is a non-
remunerative if not losing, proposition. But how many of us have gone into the real issue?

How many of us have tried to examine the costs of cultivation and returns on different crops?

I have come across a study which has examined this issue. Since cost of cultivation and returns on
different crops vary from region to region, the focus was on those States where yields are the highest.

Thus for paddy and wheat, the benchmark State was Punjab. For sugarcane, cotton and rapeseed
mustard the chosen States are Tamil Nadu, Andhra Pradesh and Gujarat respectively.



Paddy — wheat - Punjab

Sugacane - Tamil Nadu
Cotton - Andhra Pradesh
Rapessed — mustard - Gujarat

It is found that in Vidarbha region, cotton is cultivated in rainfed areas. But profits have been
declining, particularly since late 1990s because of a substantial

* The speech was laid on the Table

increase in the cost of cultivation. While the cost of cultivation increased nearly 17 times between 1975-76
(Rs.1047/ha) and 2001-02 [Rs.17,234/ha] the income from cotton increased only 11 times during this period, from
Rs.1252 to Rs.13775/ha. This led to low profit margin. Farmers were unable to pay debts in time.

As per the data on average yields and costs, one is to refer to Commission for Agricultural Costs
and Prices (CACP) latest estimates for 2005-06 sowing season.

As per the CACP data, cost of paddy in Punjab, covering all actual production expenses in cash and
kind incurred by the owner is worked out to Rs.408.53 a qunital.

On an MSP of Rs.600 a quintal and a yield of 58./55 quintals to a hectare, the net return from growing wheat in
Punjab comes to Rs.6994.97 a hectare.

It can be seen that if a farmer were to cultivate two crops-paddy in Kharif and wheat in Rabi season
— he would annually earn less than Rs.12,700 per hectare. The return is higher (Rs.23,600) for sugarcane
which is a full 12 months crop unlike 120-150 days each for paddy, wheat, cotton and mustard. What
clearly emerges from the exercise is that under the best irrigated conditions — making it feasible to take out
two seasonal crops or one full crop of sugarcane — a farmer owing one hectare of land will not earn a profit
of more than Rs.2000 per month. And here, one is assuming no crop losses due to hail-storms, floods,
cyclone or pest attacks.

Now consider the macro picture. According to the 1995-96 Agricultural Census, there were 11
crore 55 lakh 18 thousand farming families in India. Of these 7 crore 11 lakh were “marginal” holdings of
less than one hectare. Another 2 crore 16 lakh consitute small holdings of 1-2 hectares.

Thus over 80 per cent of the country’s farming families own less than two hectares. Since, only 30
per cent of marginal and small holdings are “wholly irrigated” the rest being either partly or wholly un-
irrigated, it can be safely surmized that three-fourths of Indian farmer take home less than Rs.3000 a
month. That is roughly 60 per cent of the starting salary for a government attendant.

At the other end, there are 14 lakh large land holdings exceeding 10 hectares (nearly 25 acres).

If one projects the Rs.3000 per hectare maximum monthly profit figure, a “rich” farmer with 25
acres will earn Rs.75000.

But how many such families? And whether those land is “wholly” irrigated?



Thirdly, I was wondering whether the Eleventh Plan Approach Paper available from the Planning
Commission will throw some light. I found the Plan target growth rate for agriculture has been set at about
4 per cent.

The Approach Paper notes that on the demand side there is evidence that farmers face adverse demand
conditions including the prices received for agricultural products not keeping pace with the costs or the general
price level.

On the supply side, the Plan document affirms that no domestic technological break through
comparable to the Green Revolution is in sight.

Then what is the way out? Does this Government has any direction? Or it thinks by encouraging
corporate farming and diversification to horticulture will be enough to make agriculture buoyant again?
Lack of credit at reasonable rates is a persistent problem in a large part reflecting the collapse of the
cooperative credit system. What the Government is doing to re-energies the credit flow to the farmers?

I would come to the last point. India’s recent growth has had a strong urban bias. While the service
sector i1s booming agricultural productivity has declined. This has affected the poor at large.

The role of agricultural research and development is critical to enhance agricultural productivity.

Our country has ample scope to increase its yields of several major crops substantially . Our rice
yields are about half those in Vietham and Indonesia and one-third of China. Has anyone, at any point of
time enquired the reasons thereto?

Other than sugarcane, potato and tea, the same is true for most other agricultural commodities.

With limited scope to expand the area under cultivation, the role of agricultural research and
development is critical to enhance agricultural production

Unless our agriculture, shift from resource and inputs-based growth to knowledge and science
based growth, we cannot grow our productivity.

The main reason for farmers’ suicides/distress is that the agriculture is no longer a profitable
enterprise. Income from crop cultivation is not enough to meet the annual cultivation expenditure in most
of the States, including in agriculturally developed States like Haryana.

This has been overwhelmingly proved by the recent Situation Assessment Survey(SAS) carried out
by the National Sample Survey Organization (NSSO 2005).

Unremunerative prices for crops, indebtness and crop failures due to frequent droughts are the core
reasons of widespread distress of farmers.

While drought related problems cannot be solved immediately, the other two: Prices of crops and
indebtness can be addressed.

This year the US has approved of giving $180 billion as direct subsidies to its farmers. When we
add the subsidy offered by the European Union countries to this, the figure for direct subsidies comes to a
whopping $300 billion per year.

This is some 700 per cent more than the aid offered by the developed world to the developing world
per year.



The time has come to provide direct subsidy to our farmers.

Land reforms were introduced. Quality of farming was improved. Farm inputs were subsidised like
fertilizers, seeds, pesticides, farm equipments, water supply and electricity supply. Yes, we became self-
sufficient during last 4 decades. But distress of farmers have increased.

I would conclude by saying that the present crisis in Indian agriculture is linked not simply to
stagnating yields and rising costs of cultivation but also the drying up of non-farming employment
opportunities.

Growing fragmentation of land holdings is also rendering farming increasingly unviable.

Therefore, there is an urgent need for a Price Stabilization Fund to ensure remunerative prices for
farm produce, as suggested by National Commission on Farmers chaired by Dr. M.S. Swaminathan.

There is a need to provide farm credit at lower interest and this should be expanded also and there
1s a need to provide direct subsidy to farmers too.

With these words, I conclude.



